IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :07-07-2026
Date 07.07.2026
c.C cC.C
Case No Type Applied For
WRIT (se
WP (C) - Order Dtd. 2026-07- |BRANCH ©
47686/2026(07.07.2026 |/ 0" 0 |B.B.RAY GENERAL o (DIVISTON T87
BENCH-1)

CMP- COURT NO. Order Dtd. 2026-07- (Se
47338/2026(07.07.2026 |0 o0, MANGULU NAIK |C.O. > oup 0 TS;
BLAPL- COURT NO. Order Dtd. 2025-05- (Se
47339/2026/07.07.2026 B.K.DALAT c.o. : : No-

2888/2025 6 02
107
CMP- COURT NO. Order Dtd. 2026-07- (Se
47340/2026/07.07.2026 MANGULU NATK [C.O. : . No-

1035/2026 6 02
107
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47342/2026/07.07.2026 P.N.NAYAK c.o. : : No-

7192/2026 6 01
107
ABLAPL- COURT NO. |order Dtd. 2026-07- B (Se
47346/2026(07.07.2026 |20 . |B.K.PARDHI c.o. : o BATL-1 Nes
ABLAPL- COURT NO. |order Dtd. 2026-07- (Se
47347/2026(07.07.2026 |50 o |S.K.SAMANTARAY |C.O. : o N
e (Se
47348/2026(07.07.2026 [PCLAPL S.R.TRIPATHY |C.O. COURT NO. Order Dtd. 2026-07- g, ;5 o No-
7230/2026 6 01 20)
ABLAPT- COURT NO. |order Dtd. 2026-07- B (Se
47349/2026(07.07.2026 |72 |B. TRIPATHY c.o. . o1 BATL-1 N
ABLAPL- COURT NO. |order Dtd. 2026-07- (Se
47350/2026 (07.07.2026 27" |B. TRIPATHY c.o. : o Nes
ABLAPL- COURT NO. |order Dtd. 2026-07- (Se
47351/2026(07.07.2026 |50 o |K.N.SAHOO c.o. . o Non
ABLAPT- COURT NO. |Oorder Dtd. 2026-07- (Se
47352/2026(07.07.2026 .20 o0, |P. L. MISHRA |C.O. : o BATL-1 oo
ABLAPT- SRINIBASH COURT NO. |order Dtd. 2026-07- B (Se
47353/2026(07.07.2026 |50 n 0 o iy c.o. c o0 BATL-1 Nes
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47354/2026107.07.2026 [, 50, p M.K.MOHANTY C.0. 3 oLD 20 No-




47355/2026(07.07.2026 ?2??5;526 B.TRIPATHY gogig NO. gfder Ptd. 2026-07- éif
47356/2026(07.07.2026 ?22?52526 R.SETHI gogig NO. 8§der btd. 2026-07- éif
47357/2026(07.07.2026 22??5;526 P.K.MOHANTY gogig NO. 8§der ptd. 2026-07- éif
47358/2026(07.07.2026 ?22@5;526 A K MOHANTY gogig NO. 8§der ptd. 2026-07- éif
47359/2026(07.07.2026 §§g§§§526 S.PRADHAN gogig NO. 8§der btd. 2026-07- lpp11 o %g;
47360/2026(07.07.2026 2?3?5;626 J PRADHAN gogig NO. gzder Dtd. 2026-07- %g?
47361/2026(07.07.2026 522?52626 J PRADHAN gogig NO. gzder Ptd. 2026-07- %g?
47362/2026(07.07.2026 ?f§?52626 U.DAS gogig NO. gider Dtd. 2026-07- %E?
47363/2026(07.07.2026 ?22@52626 SS PATTNATK gogig NO. ggder ptd. 2026-07- %2;
47364/2026(07.07.2026 ??2352626 S.R.SAHOO gogig NO. gfder btd. 2026-07- lgp1p o %;?
47365/2026(07.07.2026 ?2??52626 SAMIR BARIK gogig NO. (g;der btd. 2026-07- lgarp o %2;
47366/2026/07.07.2026 ‘322‘252626 SAMIR BARIK gogig NO. g;der btd. 2026-07- |garq 5 1132)?
47367/2026(07.07.2026 ??i?52626 D.K.DAS gogig NO. gfder btd. 2026-07- lgp1p o %;?
47368/2026(07.07.2026 ?2??52626 P K MOHANTY gogig NO. ?Zder Dtd. 2026-07- %;?
47369/2026(07.07.2026 ?2;?52626 R R NAYAK gogig NO. g;der Dtd. 2026-07- %;?
47370/2026(07.07.2026 ??3?52626 P.K.MOHANTY gogig NO. gider btd. 2026-07- %;?
47371/202607.07.2026 323352626 R R NAYAK gogig NO. ggder btd. 2026-07- éiﬁ

11)




(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47372/2026/07.07.2026 7318/2026 B B ROUT 3 OLD 02 Ti;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47373/2026/07.07.2026 4988/2026 G.R.PATRA 3 OLD 01 Ti;
(Se

ABLAPL- SATYA PRIYA COURT NO. |Order Dtd. 2026-07-
47374/2026/07.07.2026 7300/2026 |SAMANTA 3 OLD 02 Ti;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47375/2026/07.07.2026 2399/2026 H.K.PATRA 3 OLD 01 BAIL-1 Tg;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47377/202607.07.2026 5346/2026 H.K.PATRA 3 OLD 01 Tg;
(Se

ABLAPL- COURT NO. [0rder Dtd. 2026-07-
47379/2026/07.07.2026 7970/2026 A K MOHANTY 3 OLD 01 Tg;
(Se

ABLAPL- COURT NO. [0rder Dtd. 2026-07-
47380/2026/07.07.2026 7327/2026 B.DAS 3 OLD 02 T§;
ABLAPL- BYOMAKESH COURT NO. |Order Dtd. 2026-07- (Se
47381/2026/07.07.2026 7267/2026 |TRIPATHY 3 OLD 01 BAIL-1 No—
ABLAPL- BYOMAKESH COURT NO. |Order Dtd. 2026-07- (Se
47384/2026/07.07.2026 7265/2026 |TRIPATHY 3 OLD 01 BAIL-1 No
(Se

ABLAPL- COURT NO. [0rder Dtd. 2026-07-
47385/2026/07.07.2026 7326/2026 S.R.SAHOO 3 OLD 02 BAIL-2 Tg;
ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47386/2026/07.07.2026 7963/2026 SS PATTNAIK 3 OLD 29 BAIL-1 No—
ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47387/2026/07.07.2026 7316/2026 L.D.PANDA 3 OLD 02 No—
ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47388/2026/07.07.2026 7957/2026 SAMIR BARIK 3 OLD 01 No—
ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47389/2026/07.07.2026 1925/2026 PK MOHANTY 3 OLD 01 No
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47390/2026/07.07.2026 7306/2026 L.P.SAHOO 3 OLD 02 BAIL-1 Tg;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47391/2026/07.07.2026 7302/2026 A.K.SWAIN 3 OLD 02 Tg;
Order Dtd. 2026-07- (Se
47392/2026(07.07.2026 (5:P1U7J§2025 P.K.MOHANTY gogig NO- |5 6Judgement Dtd. No-
2026-07-06, 13)
ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47393/2026/07.07.2026 7297/2026 K.C.PANDA 3 OLD 02 BAIL-1 No




Order Dtd.

2026-07-

47394/2026(07.07.2026 g§i§5025 P.K.MOHANTY gogig NO- |56 Judgement Dtd. éif
2026-07-06,
(Se
ABLAPL- COURT NO. Order Dtd. 2026-08-
47395/2026(07.07.2026 352050 |D.K.BEHERA S o BATL-2 TZ)
Order Dtd. 2026-07-
CRLA- COURT NO. CRIMINAL (Se
47396/202607.07.2026 |04 . |P.K.MOHANTY SO 06Judgement Dtd. Feeteucall Nt
2026-07-06,
ABLAPL- SIBA PRASAD COURT NO. Order Dtd. 2026-07- _ (Se
47397/2026(07.07.2026 (200050 208 S o BATL-1 | 05€
Order Dtd. 2026-07-
47398/2026(07.07.2026 | -oLAT P.K.MOHANTY COURT NO. |4 sudgement Dtd. (Se
596/2025 3 OLD No-
2026-07-06,
ABLAPL- JADUNATH COURT NO. [Order Dtd. 2026-07- (Se
47399/2026107.07.2026 7357/2026 |PRADHAN 3 OLD 01 No-
ABLAPL- COURT NO. [Order Dtd. 2026-07- (Se
47400/2026(07.07.2026 553000 [B.SAHOO S onD o o
Order Dtd. 2026-07-
47401/2026(07.07.2026 |CREAT P.K.MOHANTY COURT NO. |4 rudgement Dtd. (Se
584/2025 3 OLD No-
2026-07-06,
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47402/20261|07.07.2026 7296/2026 A.B.MALLICK 3 OLD 02 BAIL-1 No-
ABLAPL- COURT NO. [Order Dtd. 2026-07- (Se
47403/202607.07.2026 250 M. R. BARIK o > oo
FAO- COURT NO. Order Dtd. 2026-07- [LSC: (Se
47404/2026107.07.2026 525/2015 J DEHURY 3 OLD 06 APPEAL No-
SEC.
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47405/202607.07.2026  [¢2 9700 - M.R.DHAL Soons > oo
ABLAPL- COURT NO. Order Dtd. 2026-07- _ (Se
47406/2026|07.07.2026 7313/2026 SARAT DASH 3 OLD 02 BAIL-1 No-
FAO- COURT NO. Order Dtd. 2022-10- MISC. (Se
47407/2026/07.07.2026 M NAYAK : € : APPEAL
55/2021 23 10 No-
SEC.
CONTC- COURT NO. |order Dtd. 2026-07- (Se
47409/202607.07.2026 |, 0% 0 N MUKHT o oS oo
ABLAPL- COURT NO. |order Dtd. 2026-07- (Se
47411/202607.07.2026 [,Zo20 o |B.SINGH = oS o
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47412/202607.07.2026 ;000 [BLSTNGH o S BAIL-1 | (5€
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47414/202607.07.2026 |00 (N.C.ROUT o S BAIL-1 [ (5€
(Se
ABLAPL- COURT NO. Order Dtd. 2026-07-
47415/20261(07.07.2026 7292/2026 B.TRIPATHY 23 02 BAIL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2026-07- a (Se
47416/20261(07.07.2026 7293/2026 B.TRIPATHY 23 02 BAIL-1 No-




ABLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47418/2026|07.07.2026 7291/202¢ |B-TRIPATHY 23 02 No-
ABLAPL- COURT NO (Se
47419/2026(07.07.2026 7333/2026 P.K.MOHANTY 3 OLD BAIL-2 Tg;
(Se
WP (C) - COURT NO. |Judgement Dtd. 2026- WRIT i
47425/2026/07.07.2026 93353/2023 |- K-HAZARY 3 OLD 07-03 BRANCH-2 28)
CRLMC- COURT NO. |Order Dtd. 2026-06- |CRIMINAL |(Se
47426/202607.07.2026 2785/2025 D DAS 3 OLD o5 MISC No—
(Se
WP (C) - COURT NO. |Order Dtd. 9999-12- |[WRIT N
47429/20261(07.07.2026 20027/2026 J. K. MISHRA > OLD 31 BRANCH-6 gz)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT i
47431/2026(07.07.2026 18044/2026 M.PAGAL 2 OLD 06 BRANCH-3 gi)
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT (Se
47432/2026(07.07.2026 19813/2026 J. SAHOO > OLD 03 BRANCH-2 |No-
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT (Se
47433/2026(07.07.2026 3197/2026 S. BEHERA 2 OLD 03 BRANCH-2 |No-
BLAPL- COURT NO. Order Dtd. 2026-07- (Se
47434/2026(07.07.2026 730/2026 B SAMMADAR 2 OLD 06 No
BLAPL- COURT NO. Order Dtd. 2026-07- (Se
47435/20261(07.07.2026 3381/2026 DD NAIK 5 OLD 06 No-
(Se
WP (C) - COURT NO. |Order Dtd. 9999-12- |[WRIT i
47436/2026(07.07.2026 19832/2026 M. NAIK 2 OLD 31 BRANCH-8 22)
BLAPL- COURT NO. Order Dtd. 2026-07- : (Se
47437/2026(07.07.2026 2179/2026 DP DASH > OLD 06 BAIL-1 No—
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT i
47438/20261(07.07.2026 15167/2026 B. C. PANDA > OLD 03 BRANCH-8 gg)
(Se

BLAPL- COURT NO. |Order Dtd. 2026-07-
47439/2026(07.07.2026 2176/2026 DP DASH > OLD 06 gg;
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47440/2026(07.07.2026 19918/2026 P. N. JENA > OLD 06 gg;
(Se

BLAPL- COURT NO. Order Dtd. 2026-07-
47441/2026/07.07.2026 3295/2026 UC DORA 5 OLD 06 BAIL-2 TZ)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-08- |[WRIT i
47442/2026(07.07.2026 20195/2026 S. PRADHAN 23 g BRANCH-1 gi)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT i
47443/2026/07.07.2026 | 15250 /556 M- K. PRADHAN 23 06 BRANCH-8 |NO

43)




WRIT

(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH
47444/2026(07.07.2026 |50 0 oo [R. K. NAYAK 3 o (DTVISTON Ti5
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47445/2026(07.07.2026 | Tooc-" 0 |G. MOHANTY 23 oe No-
115
(Se
WP (C) - COURT NO. |Oorder Dtd. 2026-07- |[WRIT ©
47446/2026(07.07.2026 |ooco oo |P. K. ROUT 3 o R ANCH-2 gg)
(Se
WP (C) - S. K. COURT NO. |Order Dtd. 2026-07- |[WRIT ©
47447/202607.07.2026 |5 0065 /5026 KALIMUDDIN 23 06 BRANCH-4 gg)
WP (C) - COURT NO. |order Dtd. 2026-07- |[WRIT (Se
47448/2026(07.07.2026  |oo %00, |J. DEHURY - o1 ERANCH-1 |Ne
WP (C) - COURT NO. |order Dtd. 9999-12- (Se
47449/2026(07.07.2026 |50 70", oS, K. PARIDA > oLD 3 R
JCRLA- COURT NO. |order Dtd. 9999-12- |CRIMINAL |(Se
47450/2026(07.07.2026 |} >0, [B.P.TANGAU c 3 ADDEAL Mo
WP (C) - COURT NO. |order Dtd. 2026-07- (Se
47451/2026(07.07.2026 |, 20" K. PARIDA : 03 R
(Se
WP (C) - COURT NO. |Oorder Dtd. 9999-12- |WRIT ©
47452/2026(07.07.2026  |,0020 "o |S. DASH 5 oLD 3 R ANCH- 1 Eg)
MATA- COURT NO. |order Dtd. 2026-07- |FIRST (Se
47453/2026(07.07.2026 | J D.DAS > oLh o1 APDEAL RS
WP (C) - COURT NO. |order Dtd. 9999-12- |[WRIT (Se
47454/2026(07.07.2026 50000 0 |S. DASH 5 oLD 3 BRANCH-2 |Now
(Se
WP (C) - COURT NO. |0order Dtd. 9999-12- |WRIT ©
47455/2026(07.07.2026 |50 000" o |S. DASH > oLD " R ANCH-4 gg)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT ©
47456/2026(07.07.2026 |70 /"0, |[P. K. JENA > oLD 03 R ANCH-S 23)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT ©
47457/2026|07.07.2026 |0 01 50,q[N- K. ROUT > oLD o1 R ANCH-3 TZ)
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH ©
47458/2026(07.07.2026 |7 07" 0 |A. MOHANTY > oLD 03 (DTVISTON Ti9
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47459/2026(07.07.2026 |7 0”0, U, K. SAHU > oLD 03 Tig
WRIT (se
WP (C) - COURT NO. |Oorder Dtd. 9999-12- |BRANCH ©
47460/2026(07.07.2026 | ool oo . |S. B. ROUT e 3 (DTVISTON T$4

BENCH-2)




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

WRIT

(Se

47461/202607.07.2026 19349/2026 S+ K- BISWAL g 03 BRANCH-2 gg;
CRLA- COURT NO. Order Dtd. 2026-07- (Se
47462/202607.07.2026 470/2026 M.K.MOHANTY 5 06 No-
50)
MACA- COURT NO. Order Dtd. 2026-07- [LSC: (Se
47464/202607.07.2026 B.N.SAMANTARAY : : APPEAL
486/2023 23 24 No-
SEC.
MACA- COURT NO. |Order Dtd. 2026-07- |115C: (Se
47465/2026/07.07.2026 186/2023 |P-K-BARIK 23 54 APPEAL Neo
SEC.
BLAPL- COURT NO. |0rder Dtd. 2026-07- (Se
47466/202607.07.2026 5389,2026 |J PRADHAN 23 06 Neo
BLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47467/202607.07.2026 5687/202¢ | PRADHAN 23 06 Noo
ABLAPL- COURT NO. |0rder Dtd. 9999-12- (Se
47470/2026/07.07.2026 6476/2026 |R-B-MISHRA > oLD 3 Ne-
WP (C) - COURT NO. |0rder Dtd. 2026-07- (Se
47471/202607.07.2026 20166/2006 |1+ K-NAYAK > oLD 06 Noo
(Se
WP (C) - RABINDRA KUMAR COURT NO. |Order Dtd. 2026-07- |WRIT )
47473/2026/07.07.2026 19882/2026 PATNAIK ¢ 2 OLD 06 BRANCH-6 gz)
(Se
CRLMC- COURT NO. |0rder Dtd. 2026-07-
47474/2026/07.07.2026 1809/2026 |G DAS c 1 No-
26)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT )
47475/202607.07.2026 20113/202¢ |F K MOHANTY c oc BRANCEH-8 ﬁg)
(Se
BLAPL- COURT NO. |0rder Dtd. 2026-07-
47476/202607.07.2026 2099/2026 |R-C-MOHARANA c 06 Eg;
(Se
CRLMC- COURT NO. |0rder Dtd. 2026-07-
47477/202607.07.2026 1698/2026 B SAHU c o1 Eg;
WRIT (5e
WP (C) - COURT NO. |Order Dtd. 2026-07- [BRANCH -
47478/202607.07.2026 10225/2026 M NAYAK c 06 (DTVISTON T88
BENCH-1)
FAO- COURT NO. Order Dtd. 2026-09- (Se
47479/202607.07.2026 17072026 |SK SRHOO 23 10 No-
108
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT )
47480/2026107.07.2026 | o000 5050 |J C BARAL 23 06 BRANCH-5 gg)
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT )
47481/2026/07.07.2026 19505/202¢6 |5 NAYAK 23 06 BRANCH-1 |NO

30)




CRLMC-

COURT

NO.

Order

Dtd.

2026-06-

(Se

47482/2026(07.07.2026 |00 o INK SATAPATHY o3 oe 28;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©
47483/2026(07.07.2026 |0 0", o 1S DAS 3 oc ERANCH-4 EZ)
WP (C) - COURT NO. |Order Dtd. 2026-07- (Se
47484/2026(07.07.2026 |70 5" ID.K. DEHURY 3 o gg;
(Se

CONTC- COURT NO. |order Dtd. 2026-07-
47485/2026(07.07.2026 | S o0 o |T SRHOO 3 03 gg;
(Se
WP (C) - COURT NO. |order Dtd. 2026-08- |WRIT ©
47486/2026(07.07.2026 2762/202¢6 |P K SAHU 5 17 BRANCH-14 23)
(Se
WP (C) - COURT NO. |Oorder Dtd. 2026-07- |[WRIT ©
47487/2026(07.07.2026 |7 0" 0 |M MOHANTY 0 o R ANCH-4 gg)
(Se

CONTC- COURT NO. Order Dtd. 2026-07-
47488/2026(07.07.2026 | Sooo0 o |T SRHOO 5 03 gg;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©
47489/2026(07.07.2026 [, 5 . |S K BEHERA 5 o ERANCH-1 28)
cMP- COURT NO. Order Dtd. 2026-07- (Se
47490/2026(07.07.2026 |J 7 - o M BEHERA 0 05 No-
30)
WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT (Se
47492/2026(07.07.2026 | oo2 ., |S BEHERA 5 o1 RRANCH-1 |Ne-
WRIT (se
WP (C) - COURT NO. |0order Dtd. 2026-08- |BRANCH ©
47493/2026(07.07.2026 |7 0,0, |S K SARANGI 5 0 (DTVISTON ng

BENCH-2)
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT ©
47495/2026(07.07.2026 |7 "o B BARIK 5 0e R ANCH-1 gi)
CRLA- COURT NO. Order Dtd. 2026-07- (Se
47496/2026(07.07.2026 |, 700 |M DAS . >3 No-
31)
WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT (Se
47498/2026(07.07.2026  |1-o.n o [BASUDEV BARIK . 0e ERANCH=T Iee
CRLA- COURT NO. Order Dtd. 2026-07- (Se
47499/2026(07.07.2026 |, 7 - M DAS . >3 R
WRIT (se
WP (C) - COURT NO. |order Dtd. 2026-08- |BRANCH ©
47502/2026(07.07.2026 oo’ R DAS 5 0 (DTVISTON ng
BENCH-2)

(Se

CRLMC- COURT NO. |Oorder Dtd. 2026-07-
47503/2026(07.07.2026 |74 %0 - |DK BEHERA 5 03 No-

109




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

WRIT

(Se

47505/2026 (07.07.2026 ;2050 |A K MISHRA ; 0e RANCH-€ gg;

WP (C) - COURT NO. Order Dtd. 2026-07- (Se

47506/2026/07.07.2026 20186/2026 H. K. PATRA 5 06 No-

35)

CRLA- COURT NO. |Order Dtd. 2026-09- (Se

47508/2026(07.07.2026 A PATTANAIK : : No-
372/2026 6 07

35)

3 na_ (Se

47509/2026 07.07.2026 | SoCRD P DALAT COURT NO. Order Dtd. 2026-08 No-
46/2026 9 03

35)

(Se

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©

47510/2026(07.07.2026 15957/2024 P K MISHRA 5 06 BRANCH-8 ﬁi)

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2026-07- |[BRANCH ©

47512/2026(07.07.2026 |1 g-2" o, [H. C. JENA 5 0e (DTVISTON TT4

BENCH-2)

CMP- COURT NO. Order Dtd. 9999-12- (Se

47513/2026(07.07.2026 020 o [BR SETH > oip i Ti;

WP (C) - COURT NO. Order Dtd. 2026-08- (Se

47515/2026(07.07.2026 |/ g20l7 0 K. C. PANDA o o8 No-

114

CONTC- COURT NO. |order Dtd. 2026-07- (Se

47516/2026(07.07.2026 |5, ., |D K BEHERA - 0e CONTEMPT | °°

(Se

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©

47517/2026(07.07.2026 |1, 00 50, |B. BEHERA b 0e R ANCH-4 gg)

MATA- COURT NO. Order Dtd. 2026-07- (Se

47519/2026(07.07.2026 |o,°" P PANDA o3 o No-

38)

WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT (Se

47520/2026(07.07.2026  |13507 -0, |B. K. SETHI b 0e ERANCH-2 e

WP (C) - COURT NO. |order Dtd. 2026-08- |WRIT (Se

47522/2026(07.07.2026 |3, 00000, |S. K. BEHERA b o ERANCH-1 e

(Se

WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©

47523/2026(07.07.2026  |,-oUr .. D K BEHERA b 0e R ANCH-G gg)

FAO- COURT NO. |Order Dtd. 2026-07- (Se

47524/2026(07.07.2026 | 207 0, |SK DAS o3 o No-

35)

(Se

WP (C) - COURT NO. Order Dtd. 2026-01- WRIT ©

47525/2026107.07.2026 |, 50, [M.K. MOHANTY 23 30 BRANCH-8 28)

FAO- COURT NO. |Order Dtd. 2026-07- (Se

47526/2026 (07.07.2026 |o ", 0., |SK RATH b o No-

40)




WP (C) - COURT NO. [0rder Dtd. 2026-01- |WRIT (Se
47527/2026/07.07.2026 272172026 M-K- MOHANTY 23 30 BRANCH-7 |No-
(Se
WP (C) - COURT NO. [0rder Dtd. 2026-07- |WRIT -
47528/2026/07.07.2026 19169/2026 A+ MOHANTY 23 06 BRANCH-6 22)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47529/2026/07.07.2026 18286/2026 D. SWAIN 23 06 22;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT N
47530/2026(07.07.2026 15057 /2024 D K BEHERA 23 06 BRANCH-8 Zi)
(Se

CONTC- COURT NO. [0rder Dtd. 2026-07-
47531/2026/07.07.2026 334472026 MS HASAN 23 03 Ei;
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47532/2026(07.07.2026 18964/2026 D. SWAIN 23 06 Ei;
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47533/2026(07.07.2026 281272026 G ROUT 23 03 CONTEMPT No—
(Se
WP (C) - COURT NO. [0rder Dtd. 2026-07- |WRIT -
47534/2026/07.07.2026 10290/2014 A K JATI 23 06 BRANCH-2 22)
(Se

CONTC- COURT NO. [0rder Dtd. 2026-07-
47535/2026(07.07.2026 3517/2026 T SWAIN 23 03 gz;
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47536/2026(07.07.2026 344172026 K C PANDA 1 27 CONTEMPT No—
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47537/2026(07.07.2026 3516/2026 T SWAIN : 03 No
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47538/2026/07.07.2026 3364/2026 A K MISHRA 1 06 No—
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47539/2026/07.07.2026 3461/2026 M R ROUTRAY 1 06 No—
CRLMC- COURT NO. [0rder Dtd. 2026-07- (Se
47540/2026(07.07.2026 2058/2026 D SWAIN 1 03 No—
CONTC- COURT NO. [0rder Dtd. 2026-07- (Se
47541/2026(07.07.2026 3460/2026 M R ROUTRAY 1 06 CONTEMPT No—
CRLMC- COURT NO. [0rder Dtd. 2026-07- (Se
47542/2026(07.07.2026 2057/2026 D SWAIN : 03 No-
(Se
WP (C) - COURT NO. |[0rder Dtd. 2026-07- |WRIT -
47543/2026107.07.2026 | o035 5017 [K SAHOO 1 06 BRANCH-4 gs)
CRLMC- COURT NO. |Order Dtd. 2026-07- (Se
47544/2026(07.07.2026 2053/2026 D SWAIN 1 03 23;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT N
47545/2026(07.07.2026 10416/2026 M R ROUTRAY 1 06 BRANCH—2 No

50)




CRLMC-

COURT

NO.

Order

Dtd.

2026-07-

(Se

47546/2026/07.07.2026 1536/2026 PK DAS c o No-
50)
CRLA- COURT NO. Order Dtd. 2026-08- (Se
47547/202607.07.2026 268/2026 JS SWAIN ‘ 17 No-
50)
WP (C) - COURT NO. |Order Dtd. 2026-07- (Se
47548/2026/07.07.2026 19528/2026 B DAS 6 06 28;
WP (C) - COURT NO. |[0rder Dtd. 2026-07- |WRIT (Se
47549/2026(07.07.2026 19533/2026 B DAS 6 06 BRANCH-2 [No-
CRLMC- COURT NO. |0rder Dtd. 2026-07- (Se
47550/2026/07.07.2026 2089/2026 PK LENKA 6 03 No
RPFAM- COURT NO. [Order Dtd. 2026-07- (Se
47551/2026/07.07.2026 403/2025 A PANDA 5 20 No-
CRLMC- COURT NO. |Order Dtd. 2026-07- (Se
47552/2026/07.07.2026 5089/2026 PK LENKA 5 s No-
(Se
WP (C) - COURT NO. [0rder Dtd. 2026-07- |WRIT N
47553/2026/07.07.2026 19535/2026 B DAS 5 o€ BRANCH—6 gz)
(Se

CONTC- COURT NO. [0rder Dtd. 2026-07-
47554/2026/07.07.2026 3028/2026 BK PATI 5 02 No-
26)
(Se

TRPCRL- COURT NO. |0rder Dtd. 2026-07-
47555/2026(07.07.2026 107/2025 N ROUT 5 02 No-
26)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47556/2026/07.07.2026 19548/2026 B DAS 5 06 gz;
(Se

CRLMC- COURT NO. |Order Dtd. 2026-06-
47557/2026/07.07.2026 595 /2026 C RANA 5 25 No-
26)
TRP (C) - COURT NO. |[Order Dtd. 2026-07- (Se
47558/2026(07.07.2026 116/2024 B D SAHU 5 06 M.J.C No-
WP (C) - COURT NO. |[Order Dtd. 2026-07- (Se
47559/2026/07.07.2026 19545/2026 B DAS 5 06 No
CRLMC- COURT NO. |Order Dtd. 9999-12- (Se
47560/2026/07.07.2026 40172025 S DAS 2 OLD 31 No-
WP (C) - COURT NO. [Order Dtd. 2026-07- |WRIT (Se
47561/2026|/07.07.2026 19543/2026 B DAS 2 OLD 06 BRANCH-2 |No-
TRP (C) - COURT NO. [Order Dtd. 2026-07- (Se
47562/2026/07.07.2026 116/2024 P K MOHANTY 2 OLD 06 M.J.C. No
CRLMC- COURT NO. [Order Dtd. 9999-12- (Se
47563/2026(07.07.2026 4017/2025 S DAS 2 OLD 31 No—
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47564/2026(07.07.2026 10536/2026 B DAS 2 OLD 06 No
(Se
WP (C) - COURT NO. [0rder Dtd. 2026-07- |WRIT N
47565/2026/07.07.2026 19591/2026 B DAS 2 oLD 06 BRANCH-3 NO

14)




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

WRIT

(Se

47567/202607.07.2026 |/ )"0 B DAS > oip 0e R ANCH_1 28;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT ©
47568/2026(07.07.2026 | /ooco” )0 B DAS > oip 0e R ANCH-S 23)
(Se
WP (C) - COURT NO. |Order Dtd. 9999-12- |[WRIT ©
47570/2026 (07.07.2026  |Jg o) o0, |B DAS . " R ANCH-S gg)
FAO- COURT NO. Order Dtd. 2026-07- (Se
47574/202607.07.2026 MR ROUTRAY : : No-
741/2026 1 01
53)
WP (C) - COURT NO. |order Dtd. 2026-07- |WRIT (Se
47575/2026(07.07.2026  |Jgo00 o0, |B DAS . 0e ERANCH-T e
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
47577/2026(07.07.2026  |Jgoco’ o0, |B DAS . 0e R ANCH-S 23)
FAO- COURT NO. Order Dtd. 2026-07- (Se
47578/2026(07.07.2026 |- 0", 0 MR ROUTRAY . o E?;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT ©
47580/2026(07.07.2026 | gocn’) oo B DAS . 0e R ANCH-G gz)
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
47581/2026(07.07.2026  |Jgc i o0, |B DAS . oe R ANCH-3 Tg)
FAO- COURT NO. Order Dtd. 2026-07- (Se
47582/2026/07.07.2026 MR ROUTRAY : : No-
739/2026 1 01
13)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47583/2026(07.07.2026  |Tgocl o0, |B DAS Ny 0e T§;
FAO- COURT NO. Order Dtd. 2026-07- (Se
47584/2026(07.07.2026 |27 o |, MR ROUTRAY . o1 Tg;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- WRIT ©
47585/202607.07.2026 | goae”) o B DAS Ny 0e R ANCH_1 gi)
FAO- COURT NO. Order Dtd. 2026-07- (Se
47586/2026/07.07.2026 MR ROUTRAY : : No-
737/2026 1 01 )
(Se
CONTC- COURT NO. Order Dtd. 2026-07-
47587/202607.07.2026 4870/2025 D SAMAL 1 03 gi;
FAO- COURT NO. Order Dtd. 2026-07- (Se
47588/2026/07.07.2026 MR ROUTRAY : : No-
736/2026 1 01 )
(Se
CONTC- COURT NO. |Order Dtd. 2026-07-
47589/2026 (07.07.2026 | occ o0 |D SAMAL . 03 No-

31)




FAO-

COURT

NO.

Order

Dtd.

2026-07-

(Se

47590/202607.07.2026 |2, MR ROUTRAY Ny o No-
31)
FAO- COURT NO. Order Dtd. 2026-07- (Se
47591/2026/07.07.2026 MR ROUTRAY : : No-
734/2026 1 01 )
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47592/2026(07.07.2026 2/ J 0, [BS SWAIN . 0e gi;
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH ©
47593/2026(07.07.2026  |/g o0, 0, IS K PARIDA . 0e (DTVISTON T88

BENCH-1)

(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47594/2026(07.07.2026 [ 0o" . KK NATH . oe No-
108
(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47595/2026(07.07.2026 |27 - [RK BISOI . oS No-
108
WP (C) - COURT NO. |order Dtd. 2026-08- |[WRIT (Se
47596/2026(07.07.2026 |, 5 0 o |L SAHOO . 03 ERANCH-1 oo
ABLAPL- COURT NO. |Oorder Dtd. 2026-07- (Se
47597/2026(07.07.2026 200 MANGU NANDY . oe R
(Se

WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT

47598/2026(07.07.2026 |/ o0 . R K BARIK . oe R ANCH-1 gi)
(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47599/202607.07.2026 [, 5" . DP DASH 3 oD 0e gi;
WP (C) - COURT NO. |order Dtd. 2026-07- |[WRIT (Se
47600/2026(07.07.2026  |/gc o0, |B P TANGA 3 oip 06 ERANCH-T Nao
(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47601/2026(07.07.2026 |22/ DB DASH 3 oip 06 BATL-1 Tg;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- WRIT ©
47602/2026(07.07.2026  |Jgoo0"o 0 |B DAS 3 oD 06 R ANCH-8 23)
ABLAPL- COURT NO. |order Dtd. 2026-07- (Se
47603/2026(07.07.2026 5.0 0 o |PK MISHRA 3 oip 06 BATL-1 Nes
WP (C) - COURT NO. |order Dtd. 2026-07- (Se
47604/2026(07.07.2026  |Jo-20" o |B DAS 3 oD 06 Nos
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47605/2026(07.07.2026 2020 |G SAHOO 3 oip 06 BATL-1 TZ;
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47606/2026(07.07.2026  |Jg-20" 0 |B DAS 3 oip 0e No-

14)




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

(Se

47607/202607.07.2026 | o207, |B DAS s oL 0e TZ;
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47608/202607.07.2026 |/ oo-0" B DAS s oL 0e TZ;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- [WRIT ©
47609/2026 (07.07.2026 ;o 070 M. R. SAHOO 3 oip oe RANCH_ Eg)
WRIT (se
WP (C) - COURT NO. Order Dtd. 2026-07- |BRANCH ©
47610/2026 (07.07.2026 || oo b0, B DAS 3 oip oe (DTVISTON Tiz
BENCH-2)

WP (C) - COURT NO. |Oorder Dtd. 2026-07- |WRIT (Se
47611/2026(07.07.2026 |,0,0)", o [B.P. TANGA s o1 05 el
WP (C) - COURT NO. |Oorder Dtd. 2026-07- (Se
47612/2026 (07.07.2026 |1 oot 0, B DAS 3 oD oe Nos
WP (C) - COURT NO. |Oorder Dtd. 2026-07- (Se
47613/2026 (07.07.2026 ;o o0 0, P, L. MISHRA 3 oD oe Nos
WP (C) - COURT NO. |Oorder Dtd. 2026-07- |WRIT (Se
47614/2026/07.07.2026 114974 /5026[F PAS 3 oLD 06 BRANCH-2 |No-
WP (C) - COURT NO. |Oorder Dtd. 2026-07- (Se
47615/2026 (07.07.2026 | o500, [P.K. DAS s oD e e
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT ©
47616/2026 (07.07.2026 |1 00,00 IS DAS 3 oD oe R ANCHo1 28)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se
47617/2026(07.07.2026 |1 1", 0 [B. P. TANGA 5 oLD 06 28;
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT ©
47618/2026 (07.07.2026 1oy 00 IS DAS 3 oD oe R ANCH_1 28)
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT ©
47619/2026 (07.07.2026 ;o000 IS DAS 3 oD oe R ANCHo1 28)
CONTC- COURT NO. |Order Dtd. 2026-07- (Se
47620/2026 (07.07.2026 | Sc, o= D SAMAL 3 oD 05 CONTEMPT | °
(Se
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT ©
47622/2026(07.07.2026 |10 00 |T K NAYAR 3 omD 0 RANCH-g Ei)
CHIEF (Se
47623/202607.07.2026 ?5552025 S K DAS JUSTICE'S Sider Ptd. 2026-07 No-
COURT 41)
(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47626/2026(07.07.2026 g0~ - |PARSURAM PANDA 3 oin 05 BATL-1 TZ;
(Se

ABLAPL- COURT NO. Order Dtd. 2026-07-
47627/2026(07.07.2026 o 0 |L.MOHANTY s o1 0 No

14)




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

WRIT

(Se

47628/2026(07.07.2026 16332/2026 U.K.PANDA 3 OLD 06 BRANCH-3 gi;
(Se
WP (C) - COURT NO. |Order Dtd. 2026-06- |[WRIT -
47630/2026(07.07.2026 16401/2026 S.R.SAHOO 3 OLD 30 BRANCH-5 gg)
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47631/2026(07.07.2026 7260/2026 S.R.SAHOO 3 OLD 29 BAIL-1 No-
WP (C) - COURT NO. |Order Dtd. 2026-07- (Se
47633/2026/07.07.2026 20044/2026 |0-K-PANDA 3 OLD 06 No-
ABLAPL- COURT NO. Order Dtd. 2026-07- (Se
47635/2026(07.07.2026 7295/2026 M. R. BARIK 3 OLD 02 No—
CRLMC- AMLAN SHAKTI COURT NO. |Order Dtd. 2026-07- |CRIMINAL |(Se
47639/202607.07.2026 2068/2026 |PAUL 3 OLD 06 MISC No-
CRLA- JADUNATH COURT NO. |Order Dtd. 2026-07- (Se
47642/2026(07.07.2026 68/2025 PRADHAN 5 06 No—
CRLMC- PANCHANAN COURT NO. |Order Dtd. 2026-07- (Se
47644/202607.07.2026 1936/2026 |PANIGRAHI 6 06 No-
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH -
47647/202607.07.2026 16113/2026 K. C. PANDA 6 06 (DIVISION T85
BENCH-1)
(Se
CRLMC- PANCHANAN COURT NO. Order Dtd. 2026-07-
47648/2026/07.07.2026 2096/2026 |PANIGRAHI 6 03 ng
CONTC- COURT NO. |Order Dtd. 2026-07- (Se
47666/2026/07.07.2026 3023/2026 A.K.PANDA 6 03 No-
105
(Se
CONTC- COURT NO. |Order Dtd. 2026-07-
47668/2026(07.07.2026 2370/2026 J.LENKA p 03 No
105
CRLREV- COURT NO. |Order Dtd. 2026-05- |CRIMINAL |(Se
47681/2026(07.07.2026 1067,/2009 R K MALLIK 15 15 REVISION |No-
CRLMC- COURT NO. |Order Dtd. 2026-07- |CRIMINAL |(Se
47683/2026(07.07.2026 1933/2026 R.DAS p 08 MISC No—
CRLMC- COURT NO. |[Order Dtd. 2026-06- (Se
47689/2026(07.07.2026 1477/2026 SUMAN MITRA p o5 No—
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT -
47692/2026(07.07.2026 10209/2026 P. SAHOO 6 06 BRANCH-5 gg)
(Se
ABLAPL- SRINIBASH COURT NO. Order Dtd. 2026-07-
47695/2026(07.07.2026 7298/2026 |MOHANTY 6 02 gg)
WRIT (Se
WP (C) - COURT NO. |Judgement Dtd. 2026- BRANCH -
47699/2026(07.07.2026 2802/2014 T.SAHOO 6 07-01 (DIVISION Til

BENCH-2)




(Se

WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT N
47706/2026(07.07.2026 16467/2026 J.SAHOO 6 06 BRANCH-7 gg)
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47708/2026/07.07.2026 6295/2026 PK DAS > OLD 06 2;)
BLAPL- COURT NO. |Order Dtd. 2026-07- (Se
47709/2026(07.07.2026 3701/2026 UP BAG > OLD 06 gg;
(Se

ABLAPL- COURT NO. |Order Dtd. 2026-07-
47710/2026/07.07.2026 5852/2026 S. CHOUDHURY 3 01 gg;
RSA- COURT NO. |Order Dtd. 9999-12- |[SECOND (Se
47711/2026(07.07.2026 300/2026 J.SAHOO 3 OLD 31 APPEAL No-
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT i
47712/20261(07.07.2026 19870/2026 M. R. BARIK 3 OLD 06 BRANCH-8 23)
RSA- COURT NO. |Order Dtd. 2026-07- |SECOND (Se
47713/2026(07.07.2026 282/2026 B.BEHERA 3 OLD 23 APPEAL No—
RSA- COURT NO. |Order Dtd. 2026-08- |SECOND (Se
47714/2026(07.07.2026 201/2026 C.RANA 3 OLD 20 APDEAL No—
(Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT i
47715/2026(07.07.2026 17901/2026 C. R. SWAIN 12 14 BRANCH-8 28)
(Se

CRLREV- COURT NO. |Order Dtd. 2026-06-
47716/20261(07.07.2026 273/2026 M.MOHANTY 12 30 28;
(Se

CRLMC- COURT NO. Order Dtd. 2026-07-
47717/20261(07.07.2026 2109/2026 S.BARIK 12 06 gg)
(Se

CRLMC- COURT NO. |Order Dtd. 2026-07-
47718/2026(07.07.2026 2108/2026 S.BARIK 1o 06 28;
(Se

CRLMC- COURT NO. |Order Dtd. 2026-07-
47719/2026(07.07.2026 2090/2026 S.NAYAK 19 06 gg;
(Se

CRLMC- COURT NO. Order Dtd. 2026-07-
47720/20261(07.07.2026 1870/2026 R.K.SAHU p 13 gg)
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH i
47721/202607.07.2026 16943/2026 B. BEHERA 6 01 (DIVISION Ti9

BENCH-3)

(Se

CRLMC- COURT NO. Order Dtd. 2026-06-
47722/202607.07.2026 1807/2026 D.DASH 6 29 No
119
CRLMC- COURT NO. |Order Dtd. 2026-05- (Se
47723/2026/07.07.2026 145272026 J.PRADHAN p 14 No-

119




(Se

47724/2026(07.07.2026 70000 - Ip.P.DAsH C.o.  |SOURT NO.jonder Dtd. 9995-12- No-
119
47725/2026 (07.07.2026 §§g¥§626 P.K.MOHANTY  [c.0. |COURT NO-[Order Drd. 2026-08- CRIMINAL | (Se
47726/2026(07.07.2026 gg?g§;6 P.K.MOHANTY  [C.O. EOURT NO. ggder btd. 2026-07- éif
47727/2026(07.07.2026 g§g§;026 R.K.MALLIK c.o. EOURT NO. ggder btd. 2026-07- éif
47728/2026(07.07.2026 T§g§5026 D.P.DASH c.o. gOURT NO. éif
47729/2026(07.07.2026 |¢L" . [R.K.DEHURT c.o.  [3OURE MO APPEAL o
SEC.
47730/2026(07.07.2026 (2070, |T.C.SARU c.o.  [JOURE MO ApPEAL o
SEC.
47731/2026(07.07.2026 gg5;2026 T.K.NAYAK c.o. gogig NO. gider btd. 5000-01- éif
47732/2026(07.07.2026 [g0e o PODROAT c.o. |SOURT NO.[order Drd. 2026707 (s
47733/2026(07.07.2026 225;2026 S.K.BISWAL c.o. Sogig NO. gfder btd. 2026-07- éif
47735/2026(07.07.2026 ?gég;;2026 B DAS c.o. Sogig NO. ggder Dtd. 2026-07- éif
47736/202607.07.2026 75507 s SAMAL c.o.  |SOURT NO.[order Dtd. 2026-07- (s
47791/202607.07.202€ §g§§3£026 5 b kam co. §OURT NO. g;der Dtd. 2026-07- éif
47792/2026(07.07.2026 257(%;2026 P K ROUTRAY  |C.O. ESURT NO. gider Dtd. 2026-07- Iéif
47793/2026 (07.07.2026 §§§;2026 K.C.PANDA c.o. |300ns MO g;der Drd. 2026-07- |SECOMD éif
47376/2026(07.07.2026 §§g§5§626 ;g;iﬁﬁTEXMAR GENERAL ggder btd. 2026-07- éif
47378/2026(07.07.2026  |no =0T A oup  |GENERAL Order brd. 20267057 lse
47382/2026(07.07.2026 5> ()7 PRI CHANPRR cnmRar Entire Brief e NCH é;?
47383/2026(07.07.2026 ggégé;2024 EigigiﬁAROUT GENERAL ggder btd. 2026-05- é;?
WRIT (Se
47408/2026(07.07.2026 gzégigozo ggigﬁi CHANDRA |- oNERAL ?gder btd. 2020-03- ?§?$§SION Ti;

BENCH)




WRIT

(Se
WP (C) - PRAVAT CHANDRA . . BRANCH
47410/2026(07.07.2026 6698/2020 BEHERA GENERAL Entire Brief (DIVISION Iikl)6
BENCH)
(Se
ABLAPL- MOHAMMED Order Dtd. 2026-07-
47413/20261(07.07.2026 4808/2026 |MUSTAQ ANSART GENERAL 06 I]\_Ti)g
WP (C) - SRIJAYA KUMAR (Se
47417/20261|07.07.2026 19861/2009 |SAHU GENERAL Annexure Iilc;;
(Se
WP (C) - HIMANSHU Order Dtd. 2024-12- |WRIT ©
47420/202607.07.2026  |3550/2022 |BHUSAN DAsH  |CCNERAL 20 BRANCH-8 Ei)
(Se
CRLMC- RAJENDRA Order Dtd. 2026-07-
47421/2026(07.07.2026 |50 o L Rour | CENERAL o ﬁi;
WP (C) - RAJENDRA Order Dtd. 2026-07- (Se
47422/2026(07.07.2026 )5 0700 hosonn Rour  |CENERAL 0e Ei;
ABLAPT- ASUTOSH Order Dtd. 2026-07- (Se
47423/2026(07.07.2026 [\ SeTnn ol iy GENERAL 0e BATL-1 Neo
ABLAPT- BIBHUTT RANJAN Order Dtd. 2026-07- (Se
47424/2026(07.07.2026 |20/ | on ey GENERAL o Neo
WRIT (se
WP (C) - MAGUNTI CHARAN Order Dtd. 2023-03- |BRANCH ©
47427/2026(07.07.2026  |[oc00” 0o ooy GENERAL oS (DTVISTON ng
BENCH)
WRIT (se
WP (C) - Order Dtd. 2026-06- |BRANCH ©
47428/2026(07.07.2026 |/ g2 0 [KABITA PATRA |GENERAL 3 (DTVTSTON Tiz
BENCH-2)
WRIT (se
WP (C) - Order Dtd. 2026-07- |BRANCH ©
47430/2026(07.07.2026  |[ 521 50,  [KABITA PATRA |GENERAL o (DTVISTON Tiz
BENCH-2)
ABLAPL- Order Dtd. 2026-07- (Se
47463/2026/07.07.2026 I, D ACHART GENERAL : BATL-2 No-
3373/2026 06 10)
RSA- SRITAM KUMAR Petition With SECOND (Se
47468/202607.07.2026 153/2025 NAYAK GENERAL Annexures APPEAL No-
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- (Se
47469/20261(07.07.2026 1993/2026 |RANA GENERAL 17 No—
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2025-12- [WRIT ©
47621/20261|07.07.2026 32208/2023 RANA GENERAL 19 BRANCH-4 I;T(;)
(Se
CRLMC- AKASH KUMAR Order Dtd. 2026-07-
47624/20261(07.07.2026 2006/2026 |PATTAJOSHT GENERAL 07 No-

27)




(Se

CRLMC- Judgement Dtd. 2026-
47625/2026/07.07.2026 1458/2026 ABHISHEK SAHOO GENERAL 06-25 gg)
WRIT (Se
WP (C) - MURALIDHAR . . BRANCH _
47645/2026|07.07.2026 12448/2026 BISWAL GENERAL Entire Brief (DIVISION Ti3
BENCH-2)
WRIT (Se
WP (C) - MURALIDHAR Order Dtd. 2026-05- |BRANCH N
47649/202607.07.2026 110,15 /5026 [BISWAL GENERAL 07 (DIVISION TiB
BENCH-2)
TRP (C) - SURYAKANTA (Se
47650/2026/07.07.2026 470/2025 DASH GENERAL Entire Order No-
113
MANOJ KUMAR Order Dtd. 2026-05- (Se
47651/2026/07.07.2026 |[WA-9/2025 GENERAL : No-
RANA 07
113
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47655/2026/07.07.2026 2659/2024 |RANA GENERAL 07 Ti;
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47660/2026(07.07.2026 2863/2024 |RANA GENERAL 07 Ti;
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47663/2026(07.07.2026 2903/2024 |RANA GENERAL 07 No-
113
BLAPL- (Se
47673/2026(07.07.2026 HIRARAM BHOI |GENERAL Vakalatnama No-
4935/2026
113
BLAPL- (Se
47679/20261(07.07.2026 HIRARAM BHOI GENERAL Entire Document No-
4935/2026 113
WRIT
WP (C) - BRANCH (Se
47682/2026/07.07.2026 12209/2020 HIRARAM BHOI |GENERAL Entire Document (DIVISION ng
BENCH)
WRIT (Se
WP (C) - Order Dtd. 2020-05- |BRANCH N
47684/2026/07.07.2026 12209/2020 HIRARAM BHOI |GENERAL 14 (DIVISION ng
BENCH)
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47685/2026(07.07.2026 2914/2024 |RANA GENERAL 07 ng
WP (C) - WRIT (Se
47687/2026(07.07.2026 11490/2019 HIRARAM BHOI GENERAL Entire Document BRANCH-7 zg;
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47688/2026/07.07.2026 2928/2024 |RANA GENERAL 07 No-

48)




(Se

WA- MANOJ KUMAR Order Dtd. 2026-05-
47690/2026/07.07.2026 2930/2024 |RANA GENERAL 07 Zg;
(Se
WA- MANOJ KUMAR Order Dtd. 2026-05-
47691/2026/07.07.2026 2929/2024 |RANA GENERAL 07 ﬁg;
CRLMC- SAYED MUZAFFAR Order Dtd. 2026-01- |CRIMINAL (Se
47693/2026(07.07.2026 1264/2016 |ALT GENERAL 29 MISC No-
WA- MANOJ KUMAR Order Dtd. 2026-05- (Se
47694/2026/07.07.2026 2931/2024 |RANA GENERAL 07 No-—
WA- MANOJ KUMAR Order Dtd. 2026-05- |WRIT (Se
47696/2026/07.07.2026 2935/2024 |RANA GENERAL 07 APDEAL No-
WP (C) - Judgement Dtd. 2021- WRIT (Se
47697/202607.07.2026  |go,0Y00,q |JAYDEV BHOI GENERAL 07-20 BRANCH-7 INo-
WRIT (Se
WP (C) - Judgement Dtd. 2020- BRANCH -
47698/2026(07.07.2026 8775/2020 JAYDEV BHOI GENERAL 09-07 (DIVISION T86
BENCH)
WP (C) = \ WRIT (Se
47700/2026(07.07.2026 9928/2020 HIRARAM BHOI GENERAL Entire Document BRANCH-7 |No-
WRIT
WP (C) - BRANCH (Se
47701/20261(07.07.2026 3399/2020 HIRARAM BHOI GENERAL Entire Document (DIVISION Ti;
BENCH)
WRIT
WP (C) - BRANCH (Se
47702/2026(07.07.2026 8775/2020 HIRARAM BHOI GENERAL Entire Document (DIVISION ng
BENCH)
WP (C) - (Se
47703/2026(07.07.2026 HIRARAM BHOI GENERAL Entire Document No-
6213/2019 106
MA- MANOJ KUMAR Order Dtd. 2026-06- [1SC- (Se
47704/2026/07.07.2026 329/1992 RANA GENERAL o5 APPEAL No-
SEC.
WP (C) - \ WRIT (Se
47705/2026(07.07.2026 8917/2019 HIRARAM BHOI GENERAL Entire Document BRANCH-2 |No-
WP (C) - Judgement Dtd. 2019- WRIT (Se
47707/202607.07.2026 |50, 751 |ANJU PRADHAN |GENERAL 06-17 BRANCH-2 INo-
CRLMC- Order Dtd. 2026-07- (Se
47734/2026(07.07.2026 2099/2026 SWARUP NAYAK GENERAL 06 No-
(Se
WP (C) — SANDHYARANT Order Dtd. 2026-07- |WRIT _
47787/202607.07.2026 19011/2026 PANT GENERAL 06 BRANCH-5 23)
ABLAPL- Order Dtd. 2026-07- (Se
47341/202607.07.2026 7254/2026 R.R.NAYAK GENERAL 01 BAIL-1 No-
ABLAPL- Order Dtd. 2026-07- (Se
47343/20261(07.07.2026 7248/2026 R.R.NAYAK GENERAL 01 BAIL-1 No-
ABLAPL- Order Dtd. 2026-07- (Se
47344/202607.07.2026 7256/2026 R.R.NAYAK GENERAL 01 No-—




47345/202607.07.2026 523235026 R.R.NAYAK GENERAL ggder btd. 2026-06- éif
47472/2026(07.07.2026 ?52253526 ?;iiiOD KUMAR | cENERAL 8gder btd. 2026-06- |pppp 4 éif
47491/2026(07.07.2026 §g§§35026 K PATRA GENERAL 8§der btd. 2026-07- éif
47494/2026(07.07.2026 g§§¥2625 D SAMAL GENERAL 2§der btd. 2026-06- éif
47497/2026(07.07.2026 ESTES;O26 P K MISHRA GENERAL gider btd. 2026-07- éif
47500/2026(07.07.2026 25822;2025 P K DASH GENERAL ggder btd. 2026-07- giiECH—7 éif

WP (C) - Order Dtd. 2026-07- |WRIT (Se
47501/2026(07.07.2026 | o)'c” [P K MISHRA GENERAL 0e R ANCH-1 28;
47504/2026(07.07.2026 225/2024 L D PANDA GENERAL ggder btd. 2024-03- Zi;gAL éif
47507/2026(07.07.2026 g?gsggi6 S K DASH GENERAL ?gder btd. 2024-01- EEé?é?é; éif
47511/2026(07.07.2026 232;2008 P K MISHRA GENERAL gzder btd. 2008-10~ igggii éif
47514/2026|07.07.2026 ?22;2005 H K PANDA GENERAL gider btd. 9999-12- igggii éif
47518/2026(07.07.2026 ?gégg;2013 H K PANDA\ GENERAL ggder btd. 2015-01- éif
47521/2026(07.07.2026 535/1990 ANIL GENERAL ggder btd. 2014-02- éif
47566/202607.07.2026 2%2?5;626 SURENDRA DAS |GENERAL ggder btd. 2026-07- lgarp2 éif
47569/2026(07.07.2026 22;?52626 SURENDRA DAS |GENERAL ggder btd. 2026-07- éif
47571/202607.07.2026 ?2??52626 SURENDRA DAS |GENERAL ggder btd. 2026-07- lpp1p-1 éif
47572/202607.07.2026 ?23?52626 B. N. SAHU GENERAL ggder btd. 2026-07- lpp1p-1 éif
47573/202607.07.2026 25822;2026 B. N. SAHU GENERAL gider btd. 2026-07- éif
47576/202607.07.2026 g?ég};026 LOKANATH SAHOO |GENERAL ggder btd. 2026-07- éif
47579/202607.07.2026 ?Eéi%;2026 géi?; SAGAR |cENERAL gider btd. 2026-05- éif

WP (C) - Order Dtd. 2026-07- [WRIT (5e
47629/2026(07.07.2026 |1 o2" o |A. MOHANTY GENERAL 03 R ANCH-3 gg;

BLAPL- Order Dtd. 2024-04- (Se
47632/2026(07.07.2026  [/''c1 )50 1S S DASH GENERAL 0 BAIL-2  |No-

10)




_ Order Dtd. 2025-01- |SECOND (Se

47634/202607.07.2026  |SA-5/1995 |S K MOHANTY GENERAL 8 APPEAL No-

RSA- o SECOND (Se

47636/2026(07.07.2026 34/2016 K C DAS GENERAL PetitionAnnexure, APPEAL No-

CRLMP- WRIT (S¢

47637/2026/07.07.2026 2464/2022 S K BISWAL GENERAL PetitionAnnexure, BRANCH-4 Tg;

WP (C) - Order Dtd. 2022-07- [WRIT (Se

47638/2026/07.07.2026 18365/202 |1 BERIA GENERAL 8 BRANCH-1 [No-

LAA- Order Dtd. 2022-10- |FIRST (Se

47640/2026(07.07.2026 97/2009 SEETARAM GENERAL 20 ADDEAL No-

WP (C) - Order Dtd. 2026-07- [WRIT (Se

47641/2026/07.07.2026 229972008 P N NAYAK GENERAL 03 BRANCH-3 gg;

ABLAPL- Order Dtd. 2022-04- (Se

47643/2026/07.07.2026 10350/2020 M R SAHOO GENERAL . BAIL-2 No-

WP (C) - Order Dtd. 2026-06- [WRIT (Se

47646/2026/07.07.2026 2700/2014 S C DASH GENERAL o BRANCH-3 gg;

WP (C) - Order Dtd. 9999-12- |WRIT (Se

47652/2026/07.07.2026 23646/2025 S NAHAK GENERAL 11 BRANCH-7 Tg;

CRLMC- Order Dtd. 9999-12- (Se

47653/2026/07.07.2026 A SAHOO GENERAL : No-
8/2025 31

18)

CRLMC- Order Dtd. 9999-12- (Se

47654/2026/07.07.2026 126272026 A K SWAIN GENERAL 31 Tg;

WP (C) - Order Dtd. 9999-12- (Se

47656/2026/07.07.2026 19367/2026 A K SAA GENERAL 31 Tg;

WP (C) - Order Dtd. 2026-07- [WRIT (Se

47657/2026/07.07.2026 20000/2026 A K SAA GENERAL 07 BRANCH-8 Sg;

WP (C) - Order Dtd. 2026-07- (Se

47658/2026/07.07.2026 19996/2026 A K SAA GENERAL 07 ﬁ?;

ABLAPL- Order Dtd. 2026-07- : (Se

47659/2026/07.07.2026 145072026 S SATAPATHY GENERAL 07 BAIL-1 No-

CRLMP- ASHOK KUMAR Order Dtd. 2026-06- (Se

47661/2026/07.07.2026 568/2026 |SARANGT GENERAL 30 No-

ABLAPL- Order Dtd. 2026-07- (Se

47662/2026/07.07.2026 3458/2026 S SATAPATHY GENERAL 07 No-

CRLMC- Order Dtd. 2026-07- |CRIMINAL |(Se

47664/2026(07.07.2026 9130/2026 S P PAL GENERAL 07 MTSC No

WA- Order Dtd. 2026-07- (Se

47665/2026(07.07.2026 1203/2025 C R NAYAK GENERAL 07 No

WP (C) - Order Dtd. 2026-07- (Se

47667/2026/07.07.2026 17942 /2026 R K BARIK GENERAL 07 No




ABLAPL-

Order

Dtd.

2026-07-

(Se

47669/2026(07.07.2026 |2, 7'0"C - R C MOHARANA  |GENERAL o BATL-1 Tg;
ABLAPL- Order Dtd. 2026-07- (Se
47670/2026/07.07.2026 R C MOHARANA |GENERAL : No-
7402/2026 07 1)
(Se
CONTC- M. SANKAR Order Dtd. 9999-12-
47671/2026(07.07.2026 | S o0 o o Dora GENERAL 3 Tg;
ABLAPT- Order Dtd. 2026-07- (Se
47672/2026/07.07.2026 7407/2026 J P KAR GENERAL 07 Tg;
WP (C) - Order Dtd. 9999-12- [WRIT (Se
47674/2026(07.07.2026 |, /00 . |H K BHOL GENERAL 3 ERANCH-1 oo
BLAPL- Order Dtd. 2026-07- (Se
47675/2026(07.07.2026 |20 o |J R NAYAK GENERAL 0e N
BLAPL- Order Dtd. 2026-07- (Se
47676/2026(07.07.2026 |- 0o |J R NAYAK GENERAL o RS
ABLAPL- Order Dtd. 2026-07- (Se
47677/2026(07.07.2026 [T/ o0 . |J R NAYAK GENERAL o R
CRLMP- Order Dtd. 2026-07- (Se
47678/2026(07.07.2026 |So0 o0 . |A SUNDARAY GENERAL 1 R
WP (C) - Order Dtd. 2026-07- [WRIT (Se
47680/2026(07.07.2026 |50, 000 o |S N GAYA GENERAL oe R ANCH- 1 zg;
ABLAPL- Order Dtd. 2026-06- (Se
47737/2026/07.07.2026 P BEURA GENERAL : BATL-2 No-
6331/2026 17 1)
WP (C) - Order Dtd. 2026-06- |WRIT (Se
47738/2026(07.07.2026  |50o-0" 0, [R SAMAL GENERAL o EANCH- 28;
WRIT (se
WP (C) - Order Dtd. 2026-06- |BRANCH ©
47739/2026|07.07.2026 |37 g 0" 0 < [R SAMAL GENERAL o (DTVISTON Ti7
BENCH-3)
WRIT (se
WP (C) - Order Dtd. 2026-06- |BRANCH ©
47740/2026(07.07.2026 750" 0 [R SAMAL GENERAL o (DTVISTON Ti6
BENCH-2)
ABLAPL- Order Dtd. 2026-06- (Se
47741/2026/07.07.2026 B K PATT GENERAL : No-
3441/2026 17
116
ABLAPL- Order Dtd. 2026-06- (Se
47742/202607.07.2026 M ROUT GENERAL : No-
6644/2026 17
116
WP (C) - Order Dtd. 2026-06- (Se
47743/2026/07.07.2026 20003/2026 N K ROUT GENERAL 17 No-

116




WP (C) -

Order

Dtd.

2026-06-

(Se

47744/2026(07.07.2026 |3 o000 N K ROUT GENERAL o No-

116

WP (C) - Order Dtd. 2026-06- (Se

47745/2026/07.07.2026 19999/2026 N K ROUT GENERAL 17 No-

116

ABLAPL- Order Dtd. 2026-06- (Se

47746/2026/07.07.2026 A SUNDARAY GENERAL : BATL-2 No-

7449/2026 17 1)

WP (C) - Order Dtd. 2026-06- [WRIT (Se

47747/2026(07.07.2026 3o 0o, |A K PANDA GENERAL o EEANCH- gg;

ABLAPL- Order Dtd. 2026-06- (Se

47748/2026(07.07.2026 |55 - |A K NAYAK GENERAL o BATL-1 Nes

WRIT (se

WP (C) - AMIYA KUMAR Order Dtd. 2026-07- |BRANCH ©

47749/2026/07.07.2026 |1 9954 /5026 |cHEATOT GENERAL 02 (DIVISION Tiz

BENCH-2)

CRLMP- Order Dtd. 2026-07- (Se

47750/2026|07.07.2026 A TANDIA GENERAL : No-
734/2026 02

112

(Se

WP (C) - AMIYA KUMAR Order Dtd. 2026-07- [WRIT ©

47751/2026(07.07.2026 |00 0o oo GENERAL 05 R ANCH-G gz)

WA- Order Dtd. 2026-07- (Se

47752/2026/07.07.2026 BIKRAM BEHERA |GENERAL : No-

513/2026 01 20)

WP (C) - Order Dtd. 2026-06- [WRIT (Se

47753/2026(07.07.2026 |7 522" [P C DAS GENERAL o R ANCH-S gg;

ABLAPL- Order Dtd. 2026-04- (Se

47754/2026/07.07.2026 BIKRAM BEHERA |GENERAL : BATL-2 No-

1778/2026 22 1)

CRLMP- Order Dtd. 2026-06- (Se

47755/2026/07.07.2026 P C DAS GENERAL : No-
123/2026 17

12)

ABLAPL- Order Dtd. 2026-06- (Se

47756/2026/07.07.2026 P NAYAK GENERAL : BATL-1 No-

7421/2026 17 )

BLAPL- Order Dtd. 2026-06- (Se

47757/2026(07.07.2026 |, oo " o R R NAYAK GENERAL L Tg;

WP (C) - Order Dtd. 2026-06- [WRIT (Se

47758/2026/07.07.2026 30049/2025 Y DAS GENERAL 17 BRANCH-3 22;

ARBP- Order Dtd. 2026-06- (Se

47759/2026/07.07.2026 P K JENA GENERAL : No-
36/2025 17

33)

ABLAPL- Order Dtd. 2026-06- (Se

47760/2026(07.07.2026 | 2000 o |S PARIJA GENERAL i BATT-1 o




47761/2026(07.07.2026 i§g§5§526 A S PAUL GENERAL ?;der btd. 2026-06- éif
47762/2026(07.07.2026 ng}gg;6 D SAMAL GENERAL ?;der btd. 2026-06- éif
47763/202607.07.2026 ??§2§35025 D SAMAL GENERAL ?ider Dtd. 2026-06- éif
47764/2026/07.07.2026 ?3?25;626 K K NATH GENERAL ?ider Dtd. 2026-06- gif
47765/2026(07.07.2026 ?23?5;626 K K NATH GENERAL ?ider btd. 2026-06- Igarp» éif
47766/2026/07.07.2026 2??25;626 K K NATH GENERAL ?;der Dtd. 2026-06- éif
47767/2026(07.07.2026 ????52626 A S PAUL GENERAL gider btd. 2026-06- éif
47768/2026/07.07.2026 5?2;2026 N K ROUT GENERAL ?;der Dtd. 2026-06- éif
47769/2026|07.07.2026 $§56/2025 P BASTIA GENERAL ?;der Dtd. 2026-06- éif
47770/202607.07.2026 5%52/2026 P K DASH GENERAL ?ider Dtd. 2026-06- éif
FAO- Order Dtd. 2026-07- |[M1SC- (Se

47771/2026(07.07.2026 |27 o o |P K MALLICK  |GENERAL 0 APPEAL | °°

SEC.

47772/202607.07.2026 g§?§35023 M NANDY GENERAL ggder Ptd. 2026-06- ;?égINAL éif
47773/2026/07.07.2026 gfég>;002 P BEHERA GENERAL ?gder Dtd. 2002-12- éif
47774/2026/07.07.2026 ?E{g;;2015 N R PANDA GENERAL ?gder Dtd. 2015-09- éif
47775/202607.07.2026 25é3}5006 S K RATH GENERAL ggder Dtd. 2006-07- éif
47776/2026/07.07.2026 Tg§;2011 A K JATI GENERAL g;der Dtd. 2019-11- i;i:gL éif
47777/2026(07.07.2026 §Z2523;3 A K ACHARYA  |GENERAL Entire Order EEX§EION éif
47778/2026/07.07.2026 ?5;3%;2007 B K MOHANTY GENERAL ggder Dtd. 2007-09- éif
47779/2026(07.07.2026 | (010C0 . M MOHANTY GENERATL Order Dtd. 2026209 leonrmmpr |(9€
47780/2026/07.07.2026 ?ggég?gié S R PARIDA GENERAL ?Zder ptd. 2022-09= |51 Branch éif
47781/202607.07.2026 gfégi;zozz S R PARIDA CENERAL fﬁ?ﬁiiiﬁfA,iﬁii;ﬁié, giiECH—7 éi?
WRIT (se

47782/2026/07.07.2026 ggégé;zozz A C R DAL GENERAL ?;der btd. 2024-03- ?E?gggION Tg;

BENCH-1)




(Se

WP (C) - Order Dtd. 2015-01- -

47783/2026(07.07.2026 |7 -7 |H K PANDA GENERAL 08 No

107

WRIT (se

WP (C) - Order Dtd. 2024-03- |BRANCH ©

47784/20261|07.07.2026 32028/2020 A C R DAL GENERAL 17 (DIVISION 1]\-T§6
BENCH-2)

WP (C) - Order Dtd. 9999-12- [WRIT (Se

47785/2026(07.07.2026 16950/2021 P K JENA GENERAL 31 BRANCH-7 1]\-12)—

WP (C) - Order Dtd. 2012-03- (Se

47786/2026|07.07.2026 S C CHOUDHURY |GENERAL : No-

5110/2011 27 19)

WRIT (se

WP (C) - Order Dtd. 2021-05- |BRANCH ©

47788/2026(07.07.2026 |3 00" o |A C R DAL GENERAL o (DTVISTON ng
BENCH-1)

RSA- Order Dtd. 2014-03- |SECOND (Se

47789/2026(07.07.2026 |17, P BASTIA GENERAL Se AEDEAL Mo

WP (C) - Order Dtd. 2010-07- (Se

47790/2026 (07.07.2026  |gco/o00, [B S SWAIN GENERAL e Noo

N I C (Software Team)



